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urgency  of arriving  at a mutuaUy 
agreed  sharing  fonnula ’for  early 

completion =‘ of the  Teesta=- Barrage 
Project in Bangladesh. TKe Indian side 

also recognised the need for an early 
resolution of th6 ' matter.- The ’' two 
sides accordingly expressed the com-
mitment • of  their  Governments  to 

reach agreement  On ah expeditiious 

determination of a formula for shar-
ing Teesta ‘waters and agreed that 

the Joint Rivers Commission should 
endeavour to finalise such a fonnula 

within ' three months  but not' Ikter 
than six months. It was also' â eed 

that intensive studies  woul̂ simul-
taneously be  undertaken for sharing 
of the Teejta ■ Waters  oh' ' a  rnore 

, scientific b̂is' and' to maximise bene-
fits ' to the people of the area' They 

agreed to review the position at the 
end  of three  years in tHe'lighf of 
these studies tôbe oompleted withfn 
that period.

Vizhinjani Fishing Harbour ..

•10. SHRI A, NEELALOHITHA- 
, DASAN NADAR: Will the Minister of 
agriculture be pleased to state:

(a) whether it is a fact that the 
results of the-fishery resource aBsess- 
•meni  sur.vey in ‘.Wadge- BanW and 
other Deep-Sea Fishing ground off the 
coast of Vizhini'am conducted by the
. Exploratory Fishery Project, Bombay 

to verify the ' cocnrnercial • impojitan'ce 
of the, Vizhinjam  Fishing Harbour 
Project arc encouraging; and

(b) if sto, the, reasons, for*.the (ie’ay
on the part 6f (toverhmen't irr giving 

clearance to . the secopd WJ- third 
Btagê of thei Vizhinjam Fjshipg, Har-
bour ProjWt?  ■ ’ ' ' '

THE  MINISTER  OF IN
the MINISTRIES' OF ' AĜ XCUL-

ture and rural development
(SHRI R. V. SWAMINATĤ )̂:  (a) 

The progress report-.on-̂t̂e’ expipra- 
tion of Wadge Baiik .̂rea ijeceĵ'̂ in 
March, -1982 indicates pt̂ hility./ĵ ex- 
plQitaJjje  r(EBO\îcfs. -.̂.̂rther
. exploration̂ ô in

•  (to) There has been no- delay.  On 
the • basis of the encouraging, report 
on exploration of the area received in 
March, 1982, the  Government have

; "decided, in - principle' to' process the
- 3?heme for obtaining the approval of 
•■the'PubHc lnvestm£3»l-'Boaiid.
' - r' • • ‘  J S'  .i * “* V . .>.

' Drô g:ht. in'States

♦11. SHRI (CHINTAMANI JENA:

■ '  - SHRI -̂ ANANTHA,’RAMULU
MALLUi:s> -V.

Will the Minister  of  AGRICUL-
TURE be pleased to ]#iy a. statement 
showing:

• i:,'. ■ *' •  •. ■;  -5/ i-“» r •
. (a) .whet)j«'.it is a fact that certeift 
.parts ,of th«̂ «ountiy are facing severe 
drought due to ô'rtfall of rain; '

 ̂.‘ ' (b) if So.'the' iiaines o< suth Staicfe;

• (e) the detail̂ bf. aŝiBtanĉ soughi 
by-.thes* States to feee the .»tu*tion;

. r-j  :■  ... .  •  '

(d)  whether aryy  team  from the 
. -Centre ha» ■ visited, tho*e - area*; and

' (e) what ■‘’ are fhe findings of ' the 
.team and the det?ala of assistance pro- 
. yjijed to-those Stateŝ .  ..

■  •  THE MINTSTER - OF  AGRICUL- 

■•TURE a n d RUllAL DEVELOPMENT

'tRAO BIRENDRA SINGH: “.(a>-Bnd
• ■ (b-)’. From the »' -MemoraTida received 
from the States $0 far, the States of 
-‘Andhra Pradesh, Bihar, Maharashtra,

■ ‘ Orissa,'Uttap Pradesh'and West Bengal 
•' have been affected by drought,

V'̂ .̂'ThV assffitanc’e' 'sought by'the 
'•'■'Stateg'’f6r'drought‘relief is as fftllcrws;

State
r-r-roe-TP'

Central
a'i'iistance
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